IN THE COURT OF SH. ANKUR JAIN
ASJ-01, SPECIAL FAST TRACK COURT (WEST):TIS HAZARI
COURTS:DELHI

Joginder Vs. State
FIR No. : 334/19
PS : Rajouri Garden
U/s : 174A 1PC

Hearing took place through CISCO WebEx.

29.06.2020

Mr. Subhash Chauhan, Ld. Addl. PP for State.
Mr. Sunil Tiwari, Ld. Counsel for applicant/accused.
' s is an application seeking extension of interim bail

| to the applicant on 30.04.2020.

Ld. Counsel for accused submits that interim bail will
expire on @6.2020 as the applicant was released from custody on
95.2020. On same terms and conditions, the interim bail of the
plicant stands extended for further period of 45 days from
Application disposed off. Copy of the order be sent to
or accused as well as Suptd. Jail.
™

(ANKUR JAIN)
ASJ(Special Fast Track Court)-01
West, THC, Delhi/29.06.2020
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IN THE COURT OF ANKUR JAIN
ITl I : -

State Vs. Jagdish Prasad
Gola

FIR No. : Not known
PS. : Tilak Nagar
U/s : Not known

29.06.2020

The hearing of the present application took place through CISCO
webex meeting App.

Present:  Sh. Subhash Chauhan, Ld. Addl. PP for the State.
) Sh. Manoj Sharma, Ld. Counsel for the accused/applicant

(through CISCO Web ex).

S| Ankur Ohlan in person.

Ld. Addl. PP on instructions submits that till date no FIR has
been fgre‘d against the accused/applicant.

On the other hand Ld. Counsel for the accused/applicant sub-
mits that ~p‘laint has been lodged by the complainant at two difference

bS. Tilak Nagar and P.S. Sagar Pur. He submits that in case 7
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IN THE COURT OF SH. ANKUR JAIN
ASJ-01, SPECIAL FAST TRACK COURT (WEST):TIS HAZARI
COURTS:DELHI

@ Bail application no. 995
I Maha Singh Vs. State
FIR No. :345/2020

"1 PS : Khyala

g U/s : 33/38/58 Delhi Excise Act
i

1 29.06.2020

Present: Mr Subhash Chauhan, Ld. Addl. PP for State.
None for applicant/accused.

- Put up for consideration on 17.07.2020.

(AN JAIN)
u ASJ(Special Fast Track Court)-01
West, THC, Delhi/29.06.2020

Report filed.
Put up on date fixed i.e. 17.07.2020.

(ANKUR J
ASJ(Special Fast Trac Court)-01
West, THC, Delhi/29.06.2020
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IN THE COURT OF SH. ANKUR JAIN
ASJ-01, SPECIAL FAST TRACK COURT (WEST):TIS HAZARI
COURTS:DELHI

Bail Application No. : 1074, 1075, & 1076/20
1) Mohini Singhal
2) Kamal Singhal
3) Santosh Singhal
Vs. State
FIR No. : 84/2020
PS : Paschim Vihar West

U/s : 354/451/379/323,/506,/34 IPC
29.06.2020

Mz. Subhash Chauhan, 14, AddL. PP for State.
Mr. Saurabh Goel, 14. Counsel for applicant/accused.

(ANKUR JAIN)
ASJ(Special Fast ack Court)-01
West, IIHE. Delhi/29.06.2020
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IN THE COURT OF SH. ANKUR JAIN
COURT (WEST) -TIS HAZARI

W P 7501, SPECIAL FAST TRACK
g 251-0% COURTS:DELHI

Bail Application No. : 1107

Inder Shah Vs. State

FIR No. :84/ 2020

PS . paschim Vihar West

U/s . 354/451/379/ 323/506/34 IPC

29.06.2020

an, Ld. Addl. PP for State.

present: Mr Subhash Chauh
* [ : .
plicant/ accused.

Mr. Girish Kumar, Ld. Counsel for ap

O is absent. 10 has sent request that he is on leave till

R 10 . )
o the 10 to remain present on the said date of hearing.

iterim order to continue.

g A\°f
(ANKUR JAIN)
ASJ(Special Fast Track Court)-01

West, THC, Delhi/29.06.2020
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IN THE COURT OF SH. ANKUR JAIN
ASJ-

01, SPECIAL FAST TRACK COURT (WEST):TIS HAZARI
COURTS:DELHI

Bail Application No. : 1235/2020
Mayank Shukla Vs. State

FIR No. :240/2019
PS : Tilak Nagar
U/s :420/467/ 468/471/120B/34 IPC
& Sec 25/57/59 Arms Act and Sec 66/ 66 IT Act

129.06.2020

Mr. Subhash Chauhan, Ld. Addl. PP for State.
Mr. Subhash Dixit, Ld. Counsel for applicant/accused.

Notice has been issued to SHO PS Tilak Nagar but despite
none has appeared nor report has been filed. Let fresh notice be

 Concerned SHO through Whats App by the Naib Court.

he order be also given dasti to L.d. Counsel for accused.

(ANKU N)
ASJ(Special Fast Track Court)-01
West, THC, Delhi/29.06.2020
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IN THE COURT OF SH. ANKUR JAIN
ASJ-01, SPECIAL FAST TRACK COURT (WEST):TIS HAZARI
COURTS:DELHI

Bail Application No. : 1270

State Vs. Vineet Tetri

FIR No. :476/20

PS : Rajouri Garden

U/s . 323/341/379/506/34 1PC
& U/s 27 Arms Act

Hearing took place through CISCO WebEx.
29.06.2020

Present: Mr. Subhash Chauhan, Ld. Addl. PP for State.
Mr. A. D. Malik, Ld. Counsel for applicant/accused.
Mr. Atul Sharma, Ld. Counsel for complainant.

Complainant has not joined the meeting. Ld. Counsel for
complainant submits that link of the meeting was not sent to the
complainant by the I0. Let fresh notice be issued to the 10 with the
direction to sent the link of the meeting to the complainant either
through Whats App or through email. Ld. Counsel for complainant
may also if so desire file a scanned copy of the V/N on the official

email ID of West district.

Put up for further proceedings on 07.07.2020.

(ANKUR
ASJ(Special Fast
West, THC, Del
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FIR No : 24/2020
PS: Ranhola
STATE VS. Manoj Paswan

29.06.2020

Fresh Charge sheet received by way of assignment. It be
checked and registered.

Present:  Mr. Subhash Chauhan, Ld. Addl.PP for State.
Mr. Mahesh K. Patel, Ld. Counsel for accused.

IO SI Anu in person. .
Mr. Pushpreet Arora, Ld. Counsel for complainant along

with complainant.

Accused absent. He is stated to be in JC. An application
for bail has been filed by the accused which is also listed for today.
Part arguments heard. During the course of arguments Ld. Counsel
for accused seeks time to produce Authorities.

At request, adjourned for 06.07.2020 for further

arguments.

ASJ(Special Fast|Track Court)-01
West, THC, Delhi/29.06.2020
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